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RESOLUTION RE COMPULSORY
MILITARY TRAINING TO YOUNG
STUDENTS
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The question was proposed

SHRI G. R. PATIL (Maharashtra):

Mr. Vice-Chairman, I support the Re-

solution which stands in the name of
Shri Sawaisingh Sisodia and which was

[22 FEB. 1974]
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moved on his behalf by Shrimati Lak-
shmi Kumari Chundawat. In fact it is
high time that our Government has
taken immediate steps to see that com-
pulsory mulitary training for one year
at least to every student between the
age of 18 to 25 vears is given and that
no citizen of this age-group is awarded
a degree or a diploma from any of the
[ndian Universities or other educational
institutions without fulfilling this con-
dition,

158

If we look round our neighbouring
countries and also the developed coun-
tries in the world, it will be seen that the
vounger generation is by and large
given this compulsory military training
As far as the developed countries like
the United States, Russia, England and
other countries are concerned, we find
that the youth, particularly the youth in
the age group of 18 to 25 years has
to undergo compulsory military train-
ing. As far as our country is concerned,
it is true that we are wedded to non-
violence and non-alignment. But
that does not mean that our youth
should not be given compulsory mili-
tary training. In fact, after the inde-
pendence of this country it would be
seen that we were attacked by China ond
Pakistan in 1962, 1965 and then again
in 1971. On those occasions, we found
that though there was unity throughout
the length and breadth of the country
and we were prepared to sacrifice every-
thing for the cause of the freedom and
independence of the country, still one
thing was lacking. Whenever such cala-
mities or crises took place, there was
fear in the minds, particularly, of our
younger generation, because they were
not familiar with warfare. In modern
warfare, we do not know which coun-
try will attack us or when and how we
will be attacked. In 1962 our jawans
tried their level best to see that the
attack made on us by China was frus-
trated. But in fact as they were not
accustomed to mountain warfare, it was
very difficult for them to fight against
the Chinese on the Himalayan hills.
But in spite of that. they kept up their
morals and withstood the attack. 1n
1965 when we were attacked by Pakis-
tan. the propaganda made against India
by so many countries and particularly
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by the United States and United King-
dom was that the Indian jawan was
not a match to the Pakistani soldier,
But in 1971 when the Bangla Desh
affair took place and before that also,
we proved that our jawans were capable
of not only defending our country, but
also defeating the army of our neighbo-
uring country. That boosted the morale

of our army. Now round about our
neighbouring countries, what do
we see? We see that China

is helping Pakistan with arms aid.
We also see that the United States
and even France are giving them
armaments and other equipment, The
late President Mr, Eisenhover assured
our then Prime Minister that whatever
arms they were given to Pakistan, would
never be used against India. But, ulti-
mately, it so happened that these very
arms were used against India and the
same thing is likely to be repeated. It
is because Pakistan has been defeated
that the Pakistanis might be thinking of
avenging their defeat. Therefore, 1
feel that a second line of defence for
this country is necessary and it has to
be maintained. One cannot say on
what day or in what year we would
be attacked. Even recently our beloved
Prime Minister has said that certain
neighbouring countries are also prepat-
ing for a war against [ndia and that
we should be prepared for it. 1
hope the Prime Minister’s words will
not fall on deaf ears. I am quite sure
that keeping in view this clarion call
by the Prime Minister, the Government
also would come forward and do some-
thing as far as preparation of the
younger generation is concerned for
facing whatever calamities might befall
this country and to defend the sover-
eignty and independence of this country.
1t is therefore, necessary that com-
pulsory military training has to be given
to the students in the age group of
18 — 25. As has been pointed out by
Shrimati Chundawat, if our country goes
in for military training, compulsory
military training, it is not that we are
going to attack another country. But
even for the defence of a country, its
younger generation has to be prepared
and it is no use saying that as soon as
war breaks out, we can think of doing
all these things, Compulsory military

[RAJYA SABHA]
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training will go a long way in bringing
about disciplined citizenship. Now, we
are seeing what is happening in Gujarat.
Though some honourable Members
said in this House this morning that
what is happening in Gujarat is a re-
volution, as far as Gujarat is con-
cerned. 1 think that the way in which
violence is taking place, the way in
which property is being looted and in
the way it is set ablaze, indicate that
destructive tendencies enter the minds
of the students and it is a very serious
matter and should be thought over.
Therefore, Sir, T think that if their
minds are trained and if they are dis-
ciplined by means of compulsory mili-
tary training. they will develop a sort
of feeling that in case any calamity
befalls the countdy or any aggression
takes place, they would be able to de-
fend their country and they would be
prepared to sacrifice their lives and see
that the independence and the sover-
eignty of the country are maintained.
We may say that even today in colleges
and universities the ACC and the NCC
training is imparted and so, the students
get an opportunity to have military
training of a certain type. But I per-
sonally feel that even this training is
only a voluntary training and it is not
that every student has to undergo this
training compulsorily. Therefore, most
of the students do not want to join
this ACC and NCC training. As has
been laid down in certain States where,
if a medical graduate is to be awarded
a degree or diploma he has to serve
in some rural areas for some time
with a view to seeing that he serves
the rural people we should also lay
down something like this in respect of
military training also. But, now a days
most of the medical graduates come to
the cities and they serve only  there
and on account of this, the public

“health institutions or the health cenires

which we have set up in the rural
areas do nct get the services of doctors,
Therefore, I feel that the Government
should do something in this case alsc.
Whatever training is now given, the
NCC and the ACC training, is not
enough and so, I would appeal to the
honourable Minister of the FEducation
to take some lead and initiative in this
matfter and see that compulsory military

i
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training is imparted to the students.
Now, Sir, the trend amongst the stu-
dents is to start agitations and demons-
trations. But, if compulsory military
training is given to the students, it will
turn their minds away from these things
and will make them disciplined. The
future or would be citizens of this
country or the tomorrow’s citizens of
this country would become very much
disciplined and would understand the
responsibilities they have to shoulder in
future and the duties they have to
perform. Therefore, compulsory mili-
tary training is essential for students in
the age of group of 18-25. It is
very essential, Sir, that compulsory mili-
tary training should be given to this
particular age group. 1 would per-
sonally like to appeal to the hon. Minis-
ter that today the way in which the
N.C.C. or A.C.C. are being implemen-
ted in high schools has to be looked
into rather seriously, because I know
that most of the parents and most of
the students also do not like to undergo
this rigorous training. And unless one
undergees rigorous training at a parti-
cular age, it is not possible for those
who have crossed 30 or 35 to undergo
military training when some calamity
takes place. Then we are only be-
wildered, We ourselves do not know
what sort of steps we have to take. One
cannot shun the idea that in future our
country will not be invaded, there shall
be no aggression by any country as
far as our country is concerned.

The mover of the Resolution, Mr.
Sisodia, has said that every student
should undergo this training—not each
and every youth in this country. It
is not that all the youths between the
age group of 18-25 would be given
compulsory military training; it is con-
fined only to the students. And, there-
{ore, students who have passed at least
the NCC and who join any college will
come under its purview, Therefore, I
think it is a very good resolution, and
1 hope that the whole House will also
support it. Unless and until they under-
go this military training, diplomas
should not be given because, as you
know, Sir, diplomas are awarded as
and when they appear for the exami-
nation, but after getting through the

6—4R.S.S./74
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examination diplomas are generally
avoided. But if we make it a con-

dition that unless a student undergoes
military training he will not be given
any diploma, then only they will have
to undergo this military training. This

is essential, taking into consideration
the nuclear warfare or the hydrogen
warfare that may take place to-
morrow—nobody  knows, There is
China on the one hand and
there is  Pakistan on the other.
Though we have got so many

other friendly countries roundabout us,
we see so many things happening round
about also. Though we are trying our
level best to see that the Indian Ocean
1s kept as a zone of peace, still in spite
of that what is happening ? The United
Kingdom and the United States are
coming together and having some miii-
tary base or some air strip or some-
thing like that. See what is happening
In Diego Garcia. One day, instead of
being frightened we should be prepared
mentally also. And for that mental
preparation, the preparation of the
youth of this country, particularly of
students, is very necessary. I think that
compulsory military training is a must,

Therefore, 1 would urge wupon the
hon. Minister to take immediate steps.
When we are on the threshold of the
Fifth Five Year Plan, at least this
should be introduced in the Fifth Five
Year Plan. Make it a compulsory
thing.

I once again support whole-heartedly
the Resolution moved by Shri Sisodia.

THE VICE-CHAIRMAN (SHRI V.
B. RAJU): Mrs. Kulkarni.

SHRIMATI SUMITRA G. KUL-
KARNI (Gujarat): Mr, Vice-Chairman,
Sir, for a long time I have admired the
discipline and the smartness of our
Armed Forces, I have always wanted
that our boys and the young men and
women of this country should also emu-
late and have a chance of learning and
acquiring this discipline and this smart-
ness. In fact, it is difficult to believe
that about 25-30 years ago I suggested,
when 1 was a young college-going
girl, to the Chief Minister of the then
Bombay Province, what was the diffi-
culty in making compulsory military
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[Shrimati Sumitra G. Kulkarni.]

training in colleges. Of course, 1 was
answered that this was very expensive,
and may be in the context of 1948 it
was not possible. But from those days
I have cherished this desire in my heart
that there should be an opportunity for
every young man of this country to
undergo discipline of this type and to
undergo this training.

THE VICE-CHAIRMAN (SHRI V.
B. RAJU): Why not for every woman
also?... .

SHRI K. P. SUBRAMANIA
MENON (Kerala): Imagine Mrs, Kul-
karni coming with a rifle in her hands. ..

SHRIMATI SUMITRA G. KUL-
KARNI: I said, every young man
and women, But to start with, we
must start with men.

1 would like to congratulate the hon.
mover of this Resolution, Mr. Sisodia,
for bringing such a Resolution. And
I rise here to support this Resolution.
I must say that Mr., Sisodia has very
ably presented this Resolution, and so
also my friend Mr, Gulab Rao Patil
who has given very valid reasons why
such training should be made compul-
sory. Of course, it is an excellent argu-
ment that it is the second line of de-
fence. We in this country are in need
of such help. But I would like to
deal it in a little more subtle and
deeper way. I do feel that the army
people have this wrong notion in their
minds that the army men need more
brawns than brains, I have always felt
that some kind of discipline and some
kind of systematic living is essential in
life. I was brought up in a non-violent
military camp and there 1 was taught
how to conduct ourselves in a group,
what to do and how to carry out the
orders. These are some of the virtues
which are very essential for the making
up of a good character. It is with some
sadness in my heart that I observe that
the youth of today is very often found
wanting in these qualities. They are
lounging here and there wasting their
time, They do not know how to occupy
their long hours. Naturally, they have
to go in for one or the other minor
vices. They have to kill time. They
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have to go and see movies. It is be-
cause they have too much of time on
their hands and they do not have
enough avenues of channelising their
energy. So, this is one way of utilis-
ing the youth of this country.

Another thing is that in an army
camp or under a certain kind of disci-
pline, the young men are made to live
in a group. Group living is a very
important thing. No matter how big
the family at home might be, still the
parents are not able to enforce that
kind of discipline in which we have to
sacrifice our own personal desires in
the interest of the society in which we
are living. In a developing country, we
need this quality in a tremendous way.
This quality can be developed and in-
culcated if our boys have an opportu-
nity of living and growing up together
under a certain regimented discipline.

Another advantage of military training
is this, People always say that the
State of Punjab is developing very well.
Punjab is growing in all the aspects
of life, whether it is agriculture, indus-
try, or small scale industries, Accord-
ing to me, one of the reasons is that
a number of people from Punjab are in
the army. After their retirement, they
come back and settle down on their
farms. After their service with the
army, they have the opportunity of
coming back and practising the same
discipline in their State also and this
discipline and this systemstic conduct
brings quite a lot of success in their
personal life, This is one reason why
that region of India is progressihg so
well, better than the other parts of
India. In their army camps, they have
been taught how to eat, how to incul-
cate hygienic habits, to expect certain
standards and to work for them, how
to receive orders and how to execute
orders properly and how to give orders
later on. The quality of leadership is
also brought out under such circumst-
ances, Besides being the second line
of defence, all these virtues are incul-
cated in our boys which we need very
much in today’s context. All over the
country, our boys feel frustrated. Girls
should also be included in this pro-
gramme as soon as we can afford, One
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socond--line -of 'defence. I would say
that it is a character -building institutign.
1 would. like -to say that this resolution
has a great advantage in it.and I would
like to recommend it to. our Education
-Minister for his .consideration, Here.
the Resolution talks about one year
training between the age of 18 to 25
sears, 1 believe. Our terrain is mostly
to be guarded in the northern part, and
it is a hilly area. Our troops are de-
ployed for defence purposes on very
high altitudes, When the troops aie
put through the training, they have io
be trained in the desert, in the plain
and on the coastal lines, and they have
to be acclimatized to the mountains
also. Now if this aspect of training
has to be incorporated, I would think
that one year may not be quite suffici-
ent. It might be advantageous, when
we go through this experiment, if we
go in for 18 to 24 months’ training ins-
tead of one year. This is just to make
a real and a complete kind of training
which will prepare our young boys and
young ladies, as my hon. friend, Mr.
Syed Hussain says, for this.

Sir, today the Army is recruiting on
voluntary basis. As all of us know,
in India, there is great unemployment.
So, any kind of job or any avenue -vill
always be flooded and there is never
any dearth of applicants. That does
not necessarily ensure that we get the
right sort of persons and the right
calibre. The military science has deve-
loped tremendously. It is a compli-
cated science and requires high degree
of mathematical aptitude as well as
other technical skills, And I feel that
as of today. according to the voluntary
basis, the choice for the selection of
the Army personnel is extremely limited.
If we open it out to the compulsory
training, it will cover a much wider
range. Automatically, many young
men and women who devote more
interest in other lines will also be ex-
posed to this and they will come  for
this training. . And in the procéss 1t s
quite likely that they inay. get interested
in the. Army ‘and they may opt. for
Army career a1>o Todayx many boys of
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are v;ry well trained., shirk from going
into the Army., But 1£ it, is made com-
pufspry. automattcally that group and
that_section. of saciety. will. a-]so %o there
and® they will themselves contribute to-
wards the bettermen of Army personnel
and raising the standard of Army per-
sonnel. Army is not of some secondary
consequence. It is a vital unit which
has to be kept in its mettle continuously
and it cannot be allowed to dwindle
or reduce in its standards. That is
why, the compulsory training may help
us to get a wider range of boys. And
there is no need to worry about the
huge number of boys that will turn up.
Of course, between the age group of
18 to 25 years, the population can be
very large., But, Sir, there also a
number of people will be left out on
medical grounds; some of them will be
left out on the grounds if I1.Q. and
aptitude tests and some others will be
left out on important national considera-
tions. And considering this, there may
not be as large a figure or as large a
number as may swamp us. And we
need not worry that we may not be
able to handle it administratively. I feel
that it may be on the basis of their
birth certificates, a system can be de-
vised whereby between the age of 18
to 22 years, we can get in a phased out
manner sufficient number of young men
who can take up this 18 to 24 months’
training, This is how there will not
be any administrative difficulty also. Of
course, there is this aspect of finances.
It will cost us something more. But
the amount of money that will be in-
vested, the returns and the dividends that
this country will be reaping, after giving
this training to our young men in terms
of character, in terms of discipline and
in terms of leadership will be something
fantastic. Today, we may not be able
to believe what kind of change that it
may bring about. But the present-day
inactivity, the present-day sense of frus-
tration and hopelessness and all those
can be reduced to a great degree. If
the young men have to be motivated
‘to work for ‘the country, - this is the
training ground where they may be
.motivated in the interest of the couritry
as Weﬂ ag in thexr own mterest Sir,
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$0 carry this point further, by voluyntary
service we will be automatically getting
the best talent in the country. If we
want to attract the best talent in the co-
untry and recruit them, we will have to
offer fabulous salaries and it will be-
come extremely expensive. But, in this
process of voluntary recruitment, we
do not have to give them any excep-
tiopal sularies or any extraordinary
attraction because automatically we will
be getting the brilliant brains available
in the country,

R3 @omgu&wy military

Another point that I want to make
is, in connection with their selection.
The details of this selection can be
worked out by the Ministry of Educa-
tion. I would, however, like to add
here that this matter should not be
treated as something which has the
support of just a few hon. Members
of this House and may not carry as
wide a support as other Government
Resolution carry,  This is something
which affects the young men of
our country and  their character
too. Therefore, T along with the
two earlier speakers and this whole
House, enjoin the hon. Education Minis-
ter with all the earnestness at our com-
mand to take up this thing extremely
seriously and to incorporate it in the
Fifth Five Year Plan. That is all.
Thank you.

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF. S. NURUL HASAN): Mr.
Vice-Chairman, Sir, I am grateful to
my hon. friend Shri Sisodia for having
drawn the attention of this hon'ble
House to a very important problem con-
cerning the country as well as the stu-
dents, T have deeply appreciated the
three speeches that have been delivered
and 1 would like to state straightaway
that I find myself broadly in sympathy
with the sentiments that have been ex-
pressed.

. The first point, that has, been made
1s with, regard to defemge, Naturally,
there is no person in this. House who
would. yndgr-rate the importance of
keeping the country prepared to defend
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1 feel, Sir, that this matter sheuld best
be left to the specialists who are those
who are im charge of our defeace for-
ces, who will determine the number of
persons who will be given military
training of a speciied type. In
modern warfare, Sir, defence not merely
involves ‘training in the Army — it
is a total mobilisation of the resources
of the country. Therefore, people nave
to be prepared to run farms, to rum
factories, to run research establishments,
to run communication services and so
on. It was not without reason that
our late Prime Minister during the days
of 1965 struggle gave the slogan of
‘Jai Jawan and Jai Kisan’, because the
role of the kisan was just as important
as the role of the jawan. Therefore,
while I broadly agree that the country
must have a second line of defence, I
would submit, Sir, that the question
the number and type of people who will
be given different kinds of training
should be left to those who are more
knowledgeable than many of us,

Sir, the other aspect is also an ex-
tremely important one and it relates to
the building up of character, of a
sense of discipline and of a sense of
dedication. In the only forum of mili-
tary training that is imparted to our
students, the National Cadet Corps, Sir,
I would like to say that its results have
been extremely encouraging on the
whole. It is a tribute to our young
people as well as to our officers of the
N.C.C., both the professional officers
on loan from the Armed Services as
well as the University and College Tea-
chers who took up the responsibility of
leading the N.C.C. cadets, with the
result that these young people, boys and
girls, have been able to impress every-
one with their sense of discipline and
with their sense of dedication.  Sir, I
had the privilege of visiting the NCC
camp which was held recently. in Delhi
in connection with the Republic Day
Celebrations, and. I was most, impressed
with the performance of the young peo-
ple assembled there and abqve every-
thing else their commiment to. the cause
of nationa] integration. Herg it was
such a delight to see people from all
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parts of the country, yaung people liv-
ing with each other, respecting each
other and considering themselves Indians
above everybody else and, therefore, Sir,
this particular aspect of training and
the implication for character building
is certainly something which will be
acknowledged by the whole country and
we in the Government are second to
none in acknowledging it but, Sir, there
are a few problems to which I would
be failing in my duty if I did not
draw your attention. The House will
1ecall that after the 1962 attack on
our country. it was decided to make
NCC as compulsory for all students, at
jeast for one year. Now this is not a
whole-time training, it is only a part-
time training but even this was consi-
dered as absolutely essential.  Unfor-
tunately, Sir, not enough resources could
be provided, not enough motivation
could be provided with the result that
the quality of performance of the corps
went down and in 1967 the inter-Univer-
sity Board decided that it would not be
proper to keep NCC compulsory any
longer. Therefore, the Government de-
cided that it should be left to the uni-
versity concerned to decide whether NCC
will remain compulsory or would remain
optional. The present strength of the
NCC in the senior division in 1973—
the figures are for 1973 is 5.85,980 and
for junior division it is 6,62.533. Only
one institution has made the training in
NCC compulsory and that is the Agri-
cultural Science University in Bangalore.
In every other institution it is optional.
Sir, sometime back the Government in
the Ministry of Defence appointed a
Committee under a distinguished educa-
tionist, Dr. Mahajani, to go into the
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functioning of the NCC and make
recommendations regarding improve-
ment in its functioning. Now, Sir,

that Committee’s report is being printed.
T understand, and would be available
fairly soon. and it is under counsidera-
tion of the government. That Com-
mittee has recommended that the streng-
th of the NCC should be brought
down to four lakhs because it was
felt that efficient and worthwhile ser-
viees cannot be provided for this parti-
cular corps, Sir, if you take into
account the fact that there are appro-
ximately 3.2 million young people in
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this particular age group in institutions
of higher learning, you will see the
magnitude of the problem and the
difficulty of providing even part-time
military service to them, leave alone
making the whole-time military service
computsory. It was with this idea in
view that a decision was taken that sty-
dents be encouraged to take as an alter-
native to NCC to join the National
Student  Service Corps and the
National Students Service scheme
has made some progress during the
Fourth Plan period. We are now try-
ing to make the National Students Ser-
vice scheme even more effective and
to link it to the courses of study where-
ver possible and feasible so as to en-
courage the students to develop a
commitment to society and to
social service.
4 P.M.

Sir, some of the schemes which were
brought have proved, on the whole,
{airly encouraging and the results have
been encouraging and we are now think-
ing of adopting measures to improve.
But, Sir, the Association of Indian Uni-
versities which is the new name of the
Inter University Board of India which
recently met at Kharagpur, came to the
conclusion that we are not in a posi-
tion to make even NSS compulsory for
all students, They have, therefore,
suggested that this should remain op-
tional. I also consulted the Chairman
of the University Grants Commission
and he has advised the Government
that it would not be proper to make
military service compulsory for all
students in the present state of the

country. What we are considering—and
it is not a decision because we have
to consult others; the matter is still

under consideration—is to organize a
National Students Service Volunteer
Corps which will take student volunteers,
give them a stipend and put them thr-
ough one year of service after a brief
training and: these could be utlised for
primary education, for literacy prog-
rammes for non formal education, for
health schemes, social welfare, etc. This
scheme is being worked out and as soon
as all details. are ready, I shall 1take
the liberty of placing the proposals
before this: honourabte House.
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Thereforq, SiF c.onsxdermg the hmxta-
tions of our r¢sources and the difficul-
ties befqr/;‘us, SWE are tryjng to do our
best in this regard The Mahajax;u
Commitfee Reort is before the Govern-
ment of India, in the -Ministry of
Defence. The scheme of strengthening
the National Students Service and for
-establishing a .National Students Volun-
teer Corps is also under the considera-
tion of the Government of India, in
the Ministry of Education. We hope
that some worthwhile results would
come out of these proposals and in
the light of this, Sir, I have the honour
to request my honourable friend Shri-
mati Lakshmi Kumari to withdraw this
Resolution.

Coftwdl wEHt  HAT SEEw o 99-
TUTETs  HEIRT, A ATANE B N 7
3% FG qg FIT FiAETET E AR
A & AIXH T 3B g Faqar fx
T gEeg ¥ 3T g1 ST, sus fag
q GAFT qFAT HIT FIAT AR § |

Hdl WEIET T UAo o dlo i
mErefl ot & awrafa #§ @) FEA
Fars wf Aaar T N f@E A,
gaFr Nl g fam fFar ) g=iq wAo
o o & fRA1E F1 N faxw fFar ik

dff & zanl uF mEEar o), cEfae &

@ Ay § SgTRr A FEAT At
g1 aff & a7 faded Fwaraed g
f& a1 zad@l wid S\ feId JH-waarg
friid & IR fow frar, agi d ora &
ag fraga #wa1 AEd g 5 wsfwal )
deqT uTo Ho Wo F sAiaT A AfEd
AR 9w 9 sfewr A 2faw A a
qifed '

F wradly el A FT osqrA 3w AT
F 0T fearar Argdr g v S Agadr
Ffrgmg &t NS, & gaF a3z wak
fga frar sAT =fgd st @sfaal &
qarEed § §4187 AB gFgEAr A A
Aifzd | 38 IR # 3w fAere
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i am surprised, Sir,
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*"THE VICE-CHATIRMAN (SHRI- V
B. RAJU) As the hon. Member asks
for permission of the House to with-
draw...

SHRI BHUPESH GUPTA : (West
Bengal): I hope such Resolutions will
never be brought again. If the hon.
Member gives an assurance that such
misconceived Resolutions shall not be
brought again, I would be in favour
of the permission; otherwise I will have
it rejected by the House.

THE VICE-CHAIRMAN (SHRI V.
B. RAJU): Are you objecting?

SHRI BHUPESH GUPTA: I have
suggested to the mover of this Resolu-
tion that in future she should not bring
such misconceived Resolutions as this.
If you give an assurance I will be in
favour of permission being granted to
you because this is a fantastic Reso-
lution; or alternatively I would like it
to be rejected by the House.

THE VICE-CHAIRMAN (SHRI V,
B. RAJU): The hon. Member has no
authorisation for that, She had an
authorisation only to move it.

SHRI BHUPESH GUPTA: That is
not the point. As one who has moved
the Resolution she can say that. Let
her give an assurance that she will not
bring such Resolutions any more. I
in a country like
ours with such large manpower available
we should think of imparting compul-
sory military training to all the stu-
dents, What is this? Are we at war
with the whole world?

sfmdt  @edt wwmd 9zEm 0§
ATIFT HAAF AT ag wHAT Al |
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SHRI BHUPESH GUPTA I had
not intentionally spoken; -otherwise I

-would have told you how it is miscon-
i -ceived. Anyway, in" deference to

the
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[L.ady Member—she has sponsored a
Resolution which is not hers and it
is a fantastic and ridiculous Resolu-
tion—anyway. let it be withdrawn.

The Resoiution was, by leave, with-
drawn.

RESOLUTION RE STEPS TO CHECK

PRICE RISE AND ENSURE EASY

AVAILABILITY OF ESSENTIAL
COMMODITIES

SHRT NIREN GHOSH (West Ben-
gal): Sir, I move the following Reso-
lution : —

“Having regard to the fact that
he prices of food-stuffs and other
essential commodities of daily con-
sumiption have reached such a point
that common man is finding it difli-
cult to procure even the minimum
level of his requirements, this Honse
is of opinion that Government should
take immediate and concrete steps
to see that further sharp hike in
the prices of these essential items is
checked forthwith and these are easi-
ly made available.”

Now, Sir, the importance of this
Resolution is being grimly underlined
by what is happening in Gujarat, what
has happened in each State, what has
happened in Maharishtra and MNagpur,
what has happened in Karnataka and
Bangalore and what is happening in State
after State throughout India. How did
we come to such a position? That is
the first question and the next thing is
what steps, if any, the Government will
take to counteract the price rise and
bring these commodities within easy
reach.

First I would like to refer to food-
grains, There is a proverb that man
does not live by bread alone. Quite
true but without bresad he would not
live, he would not survive. Now it
is the 26th year after independence and
three or four years back the Food and
Agriculture Ministry was trumpeting and
declaring from the housetops that there
1 a green revolution, that India is self-
sufficient in food and that India is
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going to export foodgrains. That is
what they were declaring. It is not

because of their action, not because of
their ghost-like green revolution. It
is because for three successive years we
had a good monsoon. Now, let us
examine the entire policy of the Gov-
ernment with regard to this in broad
outline, not the entire policy if I may
say so. It would have been in the
class interests of the bourgeois to smash
this feudal structure once for all to
clear the path {or an abundant food
production, to remove the fetters of
production and put agriculture on a
sound basis, so that industrial revolu-
tion also could proceed apace. Only
on the basis of the destruction of feu-
dalism and capitalism growth on a
dimension which is suitable to a coun-

try like India can take place. Now,
astonishingly enough, but we are not

astonished, what happened during the
first great French Revolution is this.
It was the French bourgeois and the

French capitalists which destroyed with
one stroke the feudal structure and gave
a plan to the peasant. That is the
French Revolution.  Again, in England
it was Cromwell who did the same
thing, 1t is quite true that millions
suffered. All the same Cromwell in
Fngland four hundred years ago struck
a deadly blow to fcudalism and the
ardlord class. In Germany it was the
other way. In Germany there were
peasant wars. The entire policy was
to urge the feudal landlords to take to
capitalist farming. Now, they took iwo
hundred years and they began to deve-
lop slowly. It is called YUNKERDOM
in German. The Government of India
are trying to follow in their footsteps.

The so-called land reform, one after
another, as everybody knows, has been
a huge hoax perpetrated on the mulii-
million peasants of our country. The
result is this. Go to Bihar, There
was a land ceiling of 150 acres at one
time. Now, perhaps it has been brought
down, but still there is one landlord
who owns in his own name and benami
30,000 acres, where the land ceiling is
150 acres. He owns a private aero-
plane. That is how land reforms have
beeni done in this country. Repeatedly
and a number of times questions have



